'NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH “
AHMEDABAD

~ CA(CAA) No. 133/NCLT/AHM/2017

~ Coram:  Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: ~ Brilliant Retail Pt Ltd.

Section of the Companies Act: Section 230-232 of the Companies Act, 2013 | .

S.NO. NAME (CAPITAL LETTERS) DESIGNATION __REPRESENTATION __SIGNATURE |

1 pitap Kummo\ﬁm\! Py Meliena

ORDER

Learned PCS Mr. Ravi Kapoor with Learned PCS Mr. Dilip Kumar Jain present for
Applicant. ' . - . T __

Heard arguments of Learned PCS for Applicant. _'
Order reserved.

MANORAMA KUMARI '  BI RAVEENDRA BABU N
MEMBERJUDICIAL @ MEMBER JUDICIAL

| Dated this the 24th day of October, 2017.




